
LOK SABHA DEBATES 

LOK SABRA 

Wednesdall, FebTlLa1'l/ 17, 1960/ Mallhn 
28, 1881 (Sakal 

J he Lok SlIbhll met lit Eleven of the 
Clock 

[MR. SPEAKER in the ChlJiT) 

oRiu. ANSWERS TO QUESTIONS 

" ~ •• action of S1J: Roads b), Cbinese 
In Ladakh 

t+-
on6. f Shrl Vajpa),ee: 

) Shri A, M, Tariq: 

Will the Prime M1nl8ter be pleas-
ed to state: 

(a) whether Government's atten-
tion has been drawn to a news re-
port, datelined Bombay, cointaincd 
in the Manchester Guardian of ~  
26th December, 1959 stating that sub-
sequent to the construction of the 
Sinkiang Road in Ladakh, six more 
roads have been built by the Chinese 
on Indian soil; and 

(b) if so, the facts in regard there-
to? 

The Depllty Mlnl8ter of Esternal 
Affairs (Shrimati Lakshml Menon): 
(a) Yes. 

(b) As the roads reportedly built 
by Chinese are in the Indian territory 
now illegally occupied by the Chinese 
it is not practicable to verify the es-
tent of other roads constructed b), 
them. 

Shrl Vajpa),ee: May I know whether 
Government have given thought to 
the necessity of making some sort of 
arrangement in order to keep them-
selves informed about what may be 
going On in those parts of Indian ter-
361 (Ai) LS._l. 
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ritory which are under Chinese oc-
cupation? 

Mr. Speaker: Through any other 
agency? 

Shrl Va,jpayee:s. 
Shrlmati Lakshml Menon: The hon. 

Member is suggestin that we ma), 
have some kind of e.pionage system 
by which We can know about these 
things. 

Mr_Speaker: No, no. What be 
means is that, as in the .ase of Goa 
where we are having a representative 
of some other Government to look into 
those things, it is possible to have 
any other Government look into this 
matter. It need not necessarily be 
under an espionage system. 

ShrimaU Lakshml Menon: That i. 
suggestion for action. 

Mr. Speaker: He is asking why it 
has not been done. 

Shrlmatl Lakshml Menon: It can be 
done only if we do not have diploma-
tic relations with China. When we 
have diplomatic relations with another 
country, We do not ask a third agency 
to deal for us. 

Shrl Va,jpa)'ee: May I know if our 
Ambassador in Peking has been direct-
ed to ascertain from the Chinese 
Government regarding the authenti-
city of the report appearing in the 
paper? 

ShrimaU Lakshml Menon: That is a 
suggestion for action. 

Shrl Va,jpa),ee: I am asking on a 
point of fact, whether our Ambassador 
has been so directed. 

Shrlmati La .... hmI Menon: We have 
not only had reports in the news-
papers, but the han. Member would 
remember that even in Karam Singh'. 
report there was a reference to new 
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roads being constructed there. What 
I was saying was that it is not pos-
sible to verify these reports. 

Mr. Speaker: All that the hon. 
Member wants to know is whether 
through our own agency-if no new 
agency could be appointed there until 
we sever diplomatic relations-some-
thing has been done in this matter. 
It Is not a suggestion for action. It i. 
what is normally expected of Gov-
ernment. 

ShrimaU Lakshml MeDon: Normally, 
whenever we have reports, they are 
referred to our Embassy. But so tar 
we have not received any confirma-
tion from Peking. 

Sbri SnreDdranath DwlvedJ: The 
question whether this particular mat-
ter was referred to our Ambassador 
is not replied. 

The Prime Minister and Minister of 
External Atralrs (Shri JawaharJaI 
Nehru): The Ambassador in Peking 
has no sources of knowledge better 
than ours. 

Mr. Speaker: Hon. Members evid-
ently are under the impression that 
he could go there to verity. 

Shri 'Jawaharlal Nehru: He cannot 
go there. Normally, people arc not 
allowed to go to various places even 
in China without permission. I do 
not think anybody is allowed to go to 
this area. Apart from that, there are 
no transport facilities available to 
anybody, unless the Chinese Govern-
ment provides them. 

Shrl Hem Barua: In view of the 
fact that we have diplomatic relations 
with China, has our Embassy in Pek-
ing been instructed from here to ac-
quire information from the Chinese 
Government as to whether extra 
roads are built in this area or not? 

Shri Jawaharlal Nehru: That is the 
very question. They havl: not been 
instructed by us, because we do not 
think in the circumstances that that 
kind of thing will bear any fruit. Our 
present relations with China, as is well 
known to the House, arc strained, 
and to enquire from them on such 
a question is not likely to lead to any 
results. 

Shri A. M. Tariq: The hon. Prime 
Minister has been kind enough to tell 
us that there are some difficulties du" 
to which We cannot go there, nor ~ 
our Ambassador been able to find out 
anything from the Chinese Govern-
ment. Are the Government of India 
aware of the fact that some foreign 
papers and some foreign journalists 
are building up some sort of stories 
and publicising 'hem in the world 
creating scare and hatred among the 
people here? If so, what steps are 
Government taking ·to contradict such 
reports'? 

Shri Jawaharlal Nehru: How ca'l 
we contradict stories, even though we 
might think they are not based on 
much truth? We cannot contradlet 
them without precise knowledge. 

Dr. Ram Subhag Singh: What is 
the distance or gap between OUr ad-
ministered area and the Chinese ad-
ministered area in Ladakh? If our 
administration extended upto the 
point where ·the Chinese arc, we 
eould easily have known where those 
roads arc located. 

Shri Jawaharla! Nehru: There is no 
distance, broadly speaking. That is to 
say, the whole area, whether on the 
Chinese side or on our side, is not in 
the normal sense of the word ad-
ministered. It is administered in a 
vague sense of the word, by check 
posts and other places under our 
control. Presumably, at some pJac_ 
not in every place-our check post. 
are a little distance away from theil'll. 
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So there is no gap, I do not think all 
along the line because it is a long 
line; but broadly speaking, there ;s 
no big area in between. 

Shrl U. C. Patnalk: May I know 
whether Government have tried to 
verify the statements made in this 
House also during previous diseussions 
that there are a number of roads con-
structed from the Sinkiang-Tibet 
road inside our territory? 

Shri Jawallarlal Nehru: That is the 
very question. I may say that accord-
ing to our information, some roads 
have been constructed by the Chinese 
authorities in that area of Indian ter-
ritory in Ladakh which is occupied 
by.them. 

Shri Braj Raj Sinrh: The Prime 
Minister was pleased to say that our 
territory i. vaguely administered 
there. in the sense that we have got 
some check posts and all that there. 
May I know whether the territory oc-
cupied by China is also vaguely ad-
ministered'? 

Shri Jawaharlal Nehru: That is 
what I submitted. On both sides, 
there is no regular administration 
which is normally there in a country. 
There are spots occUflied by check 
posts etc. and for the rest, there are 
wandering shepherds on both sides. 

Shrl Braj Raj Singh: In the terri-
tory occupied by China also? 

Shri lawaharlal Nehru: Yes. 

Shri Vajpayee: In view of the fact 
that Government have decided not 10 
send their patrols to the border, may 
I know how they had been able to 
reassure themselves that the Chinese 
are not making any further inroads 
into OUr territory? 

Shrl Jawaharlal Nehru: Because we 
have our check posts. When they 
cross the check-posts, naturally it is 
known as the area is under the con-
trol of the check posts. 

Auto_llIl. lad...., ....... Iq 
Caaualttee 

+ 

r Shri P. K. Deo: 
Shrlmati Da Palehoadhart: 
Shri B. C. Mul1lck: 
Shri Rameshwar Tantl.: I Shrl Damanl: 
Shrl S. M. Banerjee: 
Shrl Tanramel: 

I Shrl Morarka: 
°177. ~ Shrl T. B. Vlttal Rao: 

I Shri Panprkar: 
I Shrl Assar: 
I Shrimati Reali Chakranrtt,: 

I Shrl P. C. Borooah: 
Shri Shree Narayan Das 
Shri Radha Raman: 
Shrl Khushwaqt Ral: 

L Shri Jhllian Sinha: 

Will the Minister of Commerce and 
Industry be pleased to refer to the 
reply given to Starred Question "lo. 
362 on the 27th November, 1959 and 
state: 

(a) whether the Automobile In-
dustry Reviewing Committee has since 
submitted its report; 

(b) if so, the main recommendations 
thereof; 

(c) the decisions taken thereon;' 
and 

(d) whether a copy of .the report 
will be laid on the Table1 

The Minister of Industry (Shri 
MaIlubhal Shah): (a) to (d). The 
Committee submitted its report to 
Government on 6th February, 1960, 
and the same is under consideration. 

Shrl Damanl: What time will Gov-
ernment take to finalise their deci-
sion on the Report, and by what time 
the caf'S will be available in the 
market? • 

Shrl Manubhal Shah: I can only 
.ay for the present about the Report. 
We won't take more than a month, 
at the most two months, in comine 
to a final decision on the Report. 
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SJart Damnl: May I know whether 
Government are considering the ftoat-
ation of a new company in collabora-
tion with existing manufacturers for 
producing the small cars? 

SJart Man .. hbal Shah: I would re-
quest the hon. Member to await Gov-
ernment's decision on the matter so 
that all the other inferences could 
perhaps be better drawn later. 

Shri TanpmaDI: May I know wlle-
ther the review committee has conaI-
dered the potential of H.A.L. in the 
public sector to develop and make 
small size cars, light and sturdy cars, 
as mentioned by the hon. Minister 
On a pl"evious occasion' 

Shri Manubbal Shah: All the as-
pects of this industry including the 
one suggested by the hon. Member 
have been, naturally, gone into by the 
committee, and when its report w1ll 
be considered, all the aspects wUl be 
taken into consideration. 

Some BoD. Members TOlle-

Mr. Speaker: When is the report 
expected? 

Shri Manubhal Shah: I have already 
said the consideration may tske at 
the most 2 months and we will try 
to get it completed as eady as possible. 

Shri T. B. Vittal Rao: Sir, could I 
make a submission? The authentic 
recommendations of the committee 
have already appeared in the Press. 
Why not Government release It for 
publication? 

Shri ~  Or place it on the 
Table? 

SUI Manubhal Shah: As far as the 
report itself is concerned, it is so in-
formative and instructive tha.$ we are 
thinking of releasing it for the public 
as well as placing it on the Table of 
the House even while GovertmU!Dt il 
considering it. 

Mr. Speaker: We will have it lOOn. 
Next question. 

Ala r. OrIlla .... :aeron. 
+ 

{
Shri SIUIpDD&: 

°n8. Shri· Ram Krishan Gupta: 
Shri Chlntamonl Pnlgrahl: 

Will the Minister of PIaDnIDc be 
pleased to refl!l' to the reply given to 
Unstarred Queation No. 1733 On the 
18th December, 1959 and state: 

(a) whether any decision has since 
been arrived at in respect of the aid 
to be given to Orissa State for the 
setting up of administrative machi-
nery for implementation of land re-
forms; and 

(b) if so, with what results? 

The Parliamentary Secretary to tile 
MInIster of Lahour and Employment 
and PIB1111ing (Shri L. N. Mlshral: 
<a) and <b). The matter is under cor-
respondence with the State Govern-
ment. 

Shri SIlJll8DDB: May I know whe-
ther it is the intention of Government 
to give such financial assistance to all 
the States concerned? 

Shri L. N. Mishra: There is no in-
tention at the present moment. We 
have received representations from 
U.P. and Punjab; but, so tar, no grant 
has been given to any State. 

Shri 81U1pDD&: May I know what 
is the financial assistance that the 
Government of Orissa have requested? 

Shri L. N. Mlshra: Out of Rs. 150 
lakhs, they have asked for Rs. 75 
lakhs, from the Planning Commission. 

Shri Surendranath Dwlvedy: What 
i. the purpose of asking for this aid? 
Is it to pay the compensation or is 
Government assured that ceiling OQ 
land holdings is going to be achieved 
tor which assistance is now being ask-
ed from the Planning Commission? 

Shri L. N. Mlahra: Yes; it is prima-
rily for land reforms and it may also 
be for payment of compensation. The 
Plannlng Commission is of the vi_ 
that compensation should be selt-
financed and that it should be raised 
from the beneficiaries. 
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Sbri Ram J[rIahan Gupta: :May I 
know what are the main features of 
the land reform schemes in Orissa? 

Shri L. N. M1shra: The Land Re-
forms Bill of the Orissa State Govern-
ment was discussed in the Central 
Land Reforms Committee and certain 
modifications were approved. 

Shri SaDIr8JID&: May I know whe· 
ther recently there was any discus-
sion between the officials of the Gov-
ernment of Orissa and the Planning 
Commission; and, if so, with what re-
sults? 

Sbri L. N. MIshra: The Bill was 
discussed in the Central Land fie· 
fonns Committee. 

Sbri S8JIPDIIA: I wanted to know 
whether there was any discussion be-
tween the officials of the Government 
of Orissa and the Planning Commis-
aion and, if so, what the results were. 

Shri L. N. MIshra: On what sub-
ject, Sir? 

Mr. Speaker: Our jurisdiction is 
limited. The manner in which the 
land reforms have to be effected has 
to be considered by that Legislatur". 
The simple question here is how far 
help is given by the Centre for the 
administrative machinery and whether 
a decision has been arrived at in reSM 

pect of the aid to be given to the 
Orissa State. Questions have now 
been asked whether it is in the form 
of compensation for land acquired or 
for any other machinery that is being 
set up. Beyond that, the details of 
the land reforms do not fOt"m the sub-
ject-matter of the question. 

Sbri SaulllUlJlA: I wanted to know 
whether there was any discussion on 
this subject between the officials of 
the Government of Orissa and the 
Planning Commission. 

Mr. Speaker: If the details of the 
discussion are not relevant, the dis-
ellS_ion itself is irrelevant. 

~  

+ 
(lftwraPr: 

~ II ~  
~~  

1ft 'Uo ~  I!1Ii\' : 
eft ,,"0 .,0 ~ 

·'ltt. ~ 1ft lito .,0 .n : 
~~  

~ ~ 
I ~  l-t'l fifo m T'" : 

~ 

1ft ~  

'lin' ~ ftIIIT :niP! *'it t. 
~  t tV. t it; <I1"tifiI;a w.r ~ 
I ~ ~  ~~~  tHt'IiT 

~ I ~ ~  

~ I  ""' m fil;f.I;r tlI: ~  
~ ~ ~ I ~ 
it mfiTlIt 'a1Tl;f it; ~ q;J1t ~ IIif 
~~  ~ ~  
'lin' lPlftf ~ t ? 

The Minister of Industry (Shri 
Manubhai Shah): A team of Soviet 
Technical experts is at present in the 
country to render technical assistance 
in the final selection of construction 
.ites and collecting initial data nece.-
sal')' for designing the live drug pro-
jects in view. As regards the setting 
up of the Drug farms, a technical corra-
mitt"e has been constituted to recom-
mt!nd specific plants to be cultivated 
to the best advantage within the re-
gional farms and to indicate the poll-
sible supplies of medicinal raw mate-
lials from them. The State GoverD-
u.ents have been addressed and the 
material furnished by them will be 
placed before the technical committee. 

-t'I """ • : IIft1ro( 'lin' ~ 
~ ~~~ ~ I  
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3{ ;;ft qt;r lIT {Ii: <"'R" ~ ;;rr ~~  

~~ ~~  

Sbrl Manabhal Sbah: PrOduction is 
expected to start in the third year of 
the Third Plan. 

~ WI.: ~  ~  ~ 
~ Jjlft' \;[)' if ;;ft fimur mTT rmI' 
q;: ~ lIfT, m iI'allIT ifIlT lIfT fiI; If 
;;ft ill: ~ J'T 'fiT1'd iii ~ ~ 
tpf ~  If ~ e:, ~ e: I 

'«1': l{' 'II'l'm ~ ~ fiI; llft ~ 
ifI't it '!itt ~ ~ m ;;nif ffi 'flIT 
~ q;: 'lit flr;m:: fiI;l!T ;;rr ~ ? 

~~~  ~I 

Shri D. C. Sharma: May I know if 
the six drug farms are enough to meet 
the needs of the country and whether 
there would be established an all-
plant farm in that? 

Sbrl Manubhal Sbah: The basic idea 
is to have the principal medicinal 
plants. This does not shut out the 
Ministry of Food and Agriculture and 
other Ministries concerned and the 
State Governments developing as 
many regional and local farms with 
different plants and herbs as may be 
necessary or possible. 

Shrl N. N. Patel: May I know the 
regions in which these 5 plants will 
be established? 

Shrl Manubha; Sbah: I have already 
placed a statement on the Table. H 
the han. Member wants I shall send 
him a copy of it. The names of the 
places and the planta are given in 
that and also the provisional siles for 
the drug farms. 

Shri S. C. Samanta: May I know 
how many drug farms already exist 
in these six regions and whether they 
will be accepted? 

Shri Manabhal Sbah: These are 
..otirely new farms to be intensively 
developed. As han. Members are 
_are there are so many dr.., farms 

in some Stares. ActuaIly, cinchona 
and other drugs and herbal plants are 
also being manufactured in the coun-
tryon a sizable scale. 

Q ~ mI' : ~ I I ~ ;N 
~ ~ ~ a, 'l'I/t ~ Jjlft' 

~  I ~~ ~ I  
~I ~ I ~~ ~~ 
I ~ ~I ~ I ~ ~ ~ 

srm:"iIi ~ it ~ liI'm ~ m 
~ ? 

~ ~ ~ wi\'3lIm<R 
~ ~~ I ~  
~  ~~~ I ~  
~ ~ ~~  
~ ~ ffi nT<'I' ~ snmr ~ 
m ~ ~ ~~ f.r!;r.r;f 'liT ~ I ~ 
~ ~ ;rft it ~ 'lilt ~ ~ ffi 
~~ ~ I ~~  

~ ~  ~~~  
~~  

Shrl B. K. Galkwad: May I know 
which arc the 5 places where these 
medical plants are being established? 

Shrl Manabhal Sbah: I have already 
placed a statement on the· Table of 
the House. 

Mr. Speaker: It is the same question. 
The han. Member may look into the 
statement that is placed on the Table. 

Shri P. K. Deo: May I know if the 
farms will take up the culture of the 
ayurvedic herbs? 

Shrl Manabhal Sbah: These are 
specific farms for development in an 
intensive manner to make it more in-
dustrially based than for collecting 
specimens from here and there. The 
drugs and medicinal plants which have 
an economic potential and much value 
to the medicinal world will be select-
ed.. 
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~ 'lit ~ 1(; ~ I  ~ '1ft' 
f.rfurar fiI;qr ~  ? 
Shrl Manubbal Shah: It is a ~  

gestion for action and these things 
will be taken inLo consideration. If. 
the hon. Member could write and give 
suggestions f.-om this particular angle 
of Intensive and economic development 
of drug farms for the benefit of the 
country, that will be placed qefore 
the technical committee. • 

AsaDsoI and Hyderabad ExplClldons 

+ 
.180 J Pandlt D. N. Tiwari: . L Shrl VaJpayee: 

Will the Minister of Works, BoaslDe 
and Supply be pleased to state: 

(a) whether the reports on the ex-
plosions at Jhumaria Bazar, Asanso1 
on the 29th November, 1959 and in 
Begum Bazar in Hyderabad on the 
13th December, 1959 have been con-
sidered and accepted by Govern-
ment; and 

(b) whether any steps are being 
taken to give effect to the various 
recommendations contained therein? 

The Deputy MinIster of Works, 
Housing and Supply (Shri ADi.l It. 
Chanda): (a) and (b). A statement 
indicating the action taken by the 
Government on the various recom-
mendations contained in the report. 
on the explosion aL Jamuria Bazar is 
placed on the Table of the Lok 
Sabha. [See Appendix I. annexure 
No. 56.] The report on tlie explosion 
~  Begum Bazar. Hyderabad does not 
contain any recommendation. 

Pandlt D. N. Tiwari: From the 
statement I find that the recommend-
ation (e) has not been accepted by 
Government. In view of the fact that 
illegal possession of these fire-arms 
results in colossal loss of life and the 
present Act is not deterrent regard-
ing the commission of this illegal 
oftence. what is the difficulty in en-
hancing the sentence by an amend-
ment o{ the law? 

Shri Ariil K. Chanda: Till 1952, the 
only punishment prescribed was tine. 
In 1952, under clause 5, various 
punishments for imprisonment have 
been prescribed. ranging to two or 
three years. For some types of 
offence, the punishment is a fine 
which. may go up to Rs. 1,000. It is 
not enhancement of punishment but 
the more careful detection of mal-
practices which would really serve 

~ 

PancUt D. N. Tiwari: In regard to 
recommendation No. (F), it has been 
said that the existing stal! Is not 
sufficient to cope with the inspection 
work. May I know whether it has 
been decided to make fresh recruit-
ments for this purpose? 

Shrl ADi.l K. Chanda: We are con-
sidering this matter whether the 
staff should be increased or not. 

Shri Vajpayee: What action has 
been taken or is proposed to be Laken 
to implement recommendation (c) in 
regard to the Centrally Administered 
areas? 

Shri AnII K. Chanda: We have re-
fernod the matter to the Home Minis-
try. 

Shri Auroblndo Ghosal: What step!. 
are being taken in order to do away 
with the dual control of this inspec-
tion which has been commented upon 
at length by Mr. Surita who enquired 
about the Jamuria explosion? 

Shri AnD K. Chanda: So far as In-
spection is concerned, the inspcctiol1 
by the department of explosives must 
necessarily be restricted to the techni-
cal requirements. With regard to the 
other aspects it is upon the local 
authorities that we have to depend 
almost entirely. 

Shrl Sablman Ghose: May I knew 
whether the case was started against 
the owners of this establishment 
under section 5 of the Explosives Act 
and they were taken into custody but 
during the investigation the case was 
changed to another section and they 
were let out? 




